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Benefit of reservation in educational institutes

1994. SHRI P.L. PUNIA: Will the Minister of HUMAN RESOURCE DEVELOPMENT

be pleased to state:

(a) whether it is a fact that the benefit of reservation is not being given to Scheduled

Castes, Scheduled Tribes and Other Backward Classes in the teaching and management

positions of higher educational institutes such as IITs, IIMs, IHMs and universities and if
so, the details thereof;

(b) whether Government proposes to implement the reservation system effectively
in such institutes; and

(c) if so, the dates on which higher educational institutes have been directed by
Government to fill up vacant posts during the last three years?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH

POKHRIYAL ‘NISHANK’): (a) The Ministry of Human Resource Development (MHRD)

has issued directives to the Higher Educational Institutions (HEIs) including Indian Institutes

of Technology (IITs) and Indian Institutes of Management (IIMs) for providing reservation
to Scheduled Castes (SCs), Scheduled Tribes (STs) and Other Backward Classes (OBCs)

according to the Government of India norms.

(b) and (c) To uphold the Constitutional Provisions for safeguarding the interests of

SCs/STs and OBCs, the Central Educational Institutions (Reservation in Teachers Cadre)

Ordinance, 2019 was promulgated on 07.03.2019. The same was subsequently repealed and

the Central Educational Institutions (Reservation in Teachers Cadre) Act, 2019 was notified
on 09.07.2019 to ensure preparation of rosters by considering the University as a ‘Unit’.

The Ministry is regularly monitoring the filling up of faculty posts in the HEIs.

Proposal to start E and ICT academy at Warangal NIT

1995. SHRI B. LINGAIAH YADAV: Will the Minister of HUMAN RESOURCE

DEVELOPMENT be pleased to state:

(a) whether it is a fact that Government has proposed to start Electronics and

Information and Communication Technology (E and ICT) academy in Warangal National

Institute of Technology; and

(b) if so, the details thereof and if not, by when, such proposal would be considered?


